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(b) whether It is also a fact that 
these technicians are without any 
work in the Mill since their return 
from U.K.; and 

(c) If so, the reasons therefor? 

The MInister of PlDaDce (Sbri T.  T. 
JlrJslaDIIIDaebarl): (a> to (c). All the 
three batches of trainees of the Secu-
rity Paper Mill, Hashanlabad, who 
underwent training In the mills of 
Messrs. Portals Ltd. of the U.K., the 
technical coll",borators. have returned 
to India. Due to the delay In tho 
eommissioning of the mill. it has not 
"been possible to employ these trainee •• 
on their return from the UK. on the 
production processes of the mill al 
Clriginally intended. However, every 
e/!ort is being made to fully utilise 
their services in the various activities 
preparatory to the commissioninl of 
the mill. such as supervIsion of the 
civil work., preparation of plans and 
drawing, technical correspondence, 
catting the machinery received at site 
ready for erection and the Rctual 
erection of the machine tool. In the 
'Workshop of the mill. 

Bepa)'llleDt of FOI1tIlD ...... 

{Shrl P. C. Boroo.h: 1110. 8hrl 8DrOlldra Pal ",,11: 

Will the Minister of rmaa. be 
pleased to state: 

(a) the amount of foreign IOltlll 
required to be repaid durinl the 
arrent year; and 

(b) how It il likely to alfect the 
ClVerall foreign exchange position of 
India this year? 

The Minister 01 Finance (Shrl '1'. 'I. 
Krlshnamachar\): Coa) Rs. 153 crorel 
in foreign exchange or through ex-
ports and Rs. 44 crores iD rupees. 

(b) The debt repayment. are the 
ftrst ch.rge a!l,inst our aV'lilable 1".-
souroes and will to Ih,t extent reduce 
the availabiHty for ~  purposes. 

11 ...... 

PAPERS LAID ON THE TABLE 

Buooft EsTIMAftS FOR 1885-88 _ 

SUPPLEMENTARY FINANCIAL STArEMEIft 

FOR 1984-65 or !'III: Kaw.A BrAm 
ELIIC'IlIIclTY BoARD 

The Depaty Minister in the ...... 
&I'J of IrrJptloa aDd POwer (Shrl _am Dhar 1IItIn): Sir, J beg to lay 
on the Table a cOPy of the Supplemen-
tary Financial Statement far the year 
1964-85 and Budget Estimate, for the 
year 1965-88 of the Kenda State Elec-
tricity Board, under .ub-sectlon (3) of 
section 61 of the Electric (Supply) Act, 
1848, read with clauae (c) (Iv) of 
the Proclamation dated the 24th 
March, 1965. jOlued by the Vice Pre-
sident discharging the functionl of 
the President. in relation to the State 
of Kerala. (Pl4t'ed In Lib'II",. See 
No. LT -4664/65]. 

NOTJI'ICATlONs UNDa !'III: C118TOMR 

Ar:r, 1962 

De Depnty MIDWer in the Mint.-
trJ 01 FinaDce (Shrl Bamesh". 
Saha): Sir, I beg to lay on the Table 
a copy each of the follOWing Notlft-
cation. under lection 158 of the Cas-
toma At!. 1862:-

(i) G .S.R. 1247 dated the 2IIth 
AuJllW, 1865. 

(Ii) G.S.R. 1248 dated tbe 25th 
August, 1985. 

(Iii) G.S.R. 1248 dated the 2IIth 
August, 1865. 

[Placed in Libra",. See No. LT-
4665/65]. 

11.02 hn. 

STATEMENT RK: DISCUSSIONS 
WITH SECRETARY-GENERAL OF 

U.N. 

Mr. Depaty-Speaker: The bon. 
Prime Minister ... 


